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MR. SPEAKER : You tell that to the
isiness Advisory Committee. 1 will wel-
me it.
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MESSAGE FROM RAJYA SABHA

| SECRETARY : Sir, 1 have to report
e following meassage received from the
keretary of Rajya Sabha :—

‘1 am directed to inform the Lok Sabha
hat the Rajya Sabha at its sitting held on
Monday, the 25th November, 1968, adopted
fhe following motion in regard to the Com-
nittee on the Welfare of Scaeduled Castes
ind Scheduled Tribes’ :

MOTION

“That this House concurs in the re-
commendation of the Lok Sabha that a
committee of both the Houses to be
called the ‘Committee on the Welfare
of Scheduled Castes and Scheduled
Tribes’ be conslituted for the purpose
set out in the motion adopted by the
Lok Sabha at its sitting held on the
30th August, 1968 and communicated to
this House, and resolves that this House
do join in the said Committee and pro-
ceed to elect in accordance with the
system of proportional representation
by means of the single transferable vote
and by secret bailot, ten members from
among the Members of the House to
serve on the said Committee.”

1 am further to inform the Lok Sabha
hat at the sitting of the Rajya Sabha held
n Thursday, the 5th December, 1968 the
shairman  declared the following members
o the Rajya Sabha to be duly elected to
he said Committee :

1. Shri Dayaldas Kuree

2. Shri B. T. Kemparaj

3. Shri Ganeshi Lal Chaudhary
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Shri K. S. Chavda

Shri B. D. Khobragade

Shri Neki Ram

Shri E. M. Sangma

Shri M. V. Bhadram

Shri Man Singh Verma

Shri Lokanath Misra.
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PRESIDENT’'S ASSENT TO BILLS

SECRETARY : Sir, I also lay on the
Table following two Bills passed by the
Houses of Parliament during the current
session and assented to by the President
since a report was last made to the House
on the 12th November, 1968 : —

(1) The Delhi and Ajmer Rent Con-
trol (Nasirabad Cantonment Re-
peal) Bill, 1968

(2) The Central Industrial
Force Bill, 1968.

Security
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DELHI RENT CONTROL (AMEND-
MENT) BILL

(i) Report of Joint Committee
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(ii) Evidenee
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BUSINESS OF THE HOUSE
THE MINISTER OF PARLIAMEN-
TRY AFFAIRS AND COMMUNICA-

TIONS (DR. RAM SUBHAG SINGH) :
Government Business in this House during



